IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ; HYDERABAD BENCH

Al HYDERAS AD

O.&,No,81%/92 Date of Order: 22,9,1992

BETWEEN:

C.kamachandra feddy .. Applicant,

AND

1, Union of In@lia, rep. by '
its Secretary, Ministn '
of Defence, New Delhi.

2., The Scienti%ic Adviser to the
Minister of Befence & Director R
General Research & Development
Directorate of Personnel,
Ministry of Defence, DHQ PO
New Delhi,

|

3. The Director, Lefence Kesearch

And Develcpment Laboratpry, PO

Kanchanbagh = Hyderabad, .. Respondents,
Counsel for the Applicant .. Mr,.K.Sudhakar Red
Counsel for the kespondents .. Mr.V,Rajeswara Ra

| 5 for
: Mr.N,V ,Kamana
___l | .
CORAM;

HON'BLE SHKI T.CHANDRASEKHARA LEDDY, MEMBER (JUDL,)

-

(order of the Single Member Bench delivered by

Hon'ple Shri T.Chandrasekhara keddy, Member (Judl, ) ).
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Mr.K.'Sudhakar Reddy, Advocate for the applicant
and NE.V.Rajesw&ra Rao for Mr,N.V.Ramana, Standing Counsel for

the respondents gre present,

When ?this OA was taeken up for admission hearing
it became clear ithat no TA or OA is pending before this
Tribunal pertain?ing to this OA, This OA is filed for grant
of subsistance a%llow‘-mce to the applicant, The main and
connected matter? is not pending before High Court of A,P,
This Tribunal do,'e‘sn't have jurisdiction to entertain this OA
as this 'I'r_;t_bunal; does not héve pover to give directions with
regard to mat'teris pending before the Hon'ble High ourt ef
A.@??tﬂfg?SA.is .:z"ejected under ghe provisions of 19 (3) of
Administrative Tfibunals Act summarily,

M.A.1002/92 is filed by Mr,K.Sudhakar Reddy
Advocate for_,thei applicant to condone the delay of 70 days -
in filing this OA, As we have rejected the OA this MA,1002/92

becomes infructurf:ms and rejected as infruttuous,
| .

: . T—‘ ('E'LO-M t?*(c._ S‘e.lLlQ"t ’Lq70
| (T.CHANDRASEKHARA REDDY ) I
‘Member (Judl, )

. Dateds 22nd September, 1992
| Y
| (Dictated in Open Court) Dy.Registrar(J)

The Secretary, Union of India, Mini, of Defence, New.Delhi.

The Scientific Adviser to the Ministery of Defence and
Director, General Research & Development, Directorate
of Personnel, Ministry of Defence, DHQ PO, New Delhi,

One copy to Mr.K,Sudhakar Reddy, Advocate, CAT,Hyd, .

One copy to Mr.N.v.Ramana, Addl,CGSC.CAT,Hyd.

5. One spare copy. | £ [ — ey
Lo Jbe Divectni, Jefarcr LSeaelS e ye :
PVM. )0, Kancban Bach . pyd— SOCEC |
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IN THE CENTRAL AIMINISTRATIVE TRIBUNAL
A - HYDERABAD BENCH : HYDERABAD
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AND\ A__—
THE HON'BLE MR.T .CHANDRASEKHAR REDDY: /
‘ M(JUDL)
AND

THE HON'BLE MR.C.}’.ROY : MEMBER(JUDL)
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»

K ' Alldvai.
| - !

Dispos¢d of with directions

Dismisged i

Dismisped as withdrawn

P . Dismigsed for default _
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